List of Cases e-filed during the Month: January, 2025

Petitioner Name

Advocate Mobile

Sl. No. Court District Court Room Case Type Case Number Date of Registration | VS Respondent Advocate Number Advocate email id | Date of e-filing
Name
South 24 Parganas, MD Saba Karim Steven
Commercial Court Purba Medinipur, Vs X
! at Alipore Paschim Medinipur ! MS (Com) MS (Com)/1/2025 02-01-2025 S.K. Exports Fashion S;‘;lsl;f,):;p ) ) 02-01-2025
and Jhargram LLP
South 24 Parganas, Misc. Arb M/s Baazar Retail
Commercial Court Purba Medinipur, Misc. Arb ) Private Limited ABHIRUP
2 at Alipore Paschim Medinipur ! (Com) 1(;:20;21)5 06-01-2025 Vs CHAKRABORTY ) ) 04-01-2025
and Jhargram Atish Gope
Hazra Electrical
Services Private
South 24 Parganas, Misc. Arb Llr?;sted
3 Commercial Court | Purba Medinipur, 1 Misc. Arb (Com) 06-01-2025 SMFG India Credit | Sayantani Das 0830606702 | 2dvocatesayantani@g | o ) 5555
at Alipore Paschim Medinipur (Com) . mail.com
2/2025 Company Limited
and Jhargram
formerly known as
Fullerton India Credit
Company Limited
J.V. Gokal and
South 24 Parganas, Pri\(/:;t?i?:lsi’te d
4 Commer(,t1al Court Purbzfl Medm.lp.ur, 1 MS MS (Com) 2/2025 09-01-2025 Vs T1rthan1‘<ar 8839941579 ntirthankar@gmail.co 09-01-2025
at Alipore Paschim Medinipur (Com) . L. Nandi m
and Jhareram Incredibles Limited
& T/A
Fabulous Floods
Maco Corporation
India
South 24 Parganas, Private Limited
Commercial Court Purba Medinipur, Vs Anirudhya
5 at Alipore Paschim Medinipur ! MS (Com) MS (Com) 3/2025 09-01-2025 GHH Bumi Mining Dutta ) ) 09-01-2025
and Jhargram Services Private
Limited
South 24 Parganas, Debabrata
Commercial Court Purba Medinipur, Mukhopadhyay RANJANA
6 at Alipore Paschim Medinipur 1 MS (Com) MS (Com) 4/2025 10-01-2025 Vs SEAL 09-01-2025
and Jhargram Suresh Munshani
Eveready Industries
Commercial Court S;E;Ej;l:;ﬁazis’ Indla\l;;mlted SARBOJIT sarbojit.bagchi@gmail
7 . ; Hpur, 1 MS (Com) MS (Com) 5/2025 13-01-2025 ) KRISHNA 9874758478 Jit-bagehi@gmall 3 01.0025
at Alipore Paschim Medinipur SKYQUAD Electronics BAGCHI com

and Jhargram

and Appliances Pvt.
Ltd.




South 24 Parganas,

. . . Misc. Arb Pritam Chettri Steven
8 Com:;jﬁlairgourt Pz:zzme&f;‘npiuL’r M:?:Co n’;rb (Com) 13-01-2025 Vs Sourodip . . 10-01-2025
P b 4/2025 Goutam Dahal Biswas
and Jhargram
M/s Pacheyaye Silos
South 24 Parganas, Constr:uc:.tlon Put.
Commercial Court Purba Medinipur, Limited BLJAY
9 at Alipore Paschim Medirrl)i u’r MS (Com) MS (Com) 6/2025 14-01-2025 Vs LAKSHMI - - 14-01-2025
P b M/s. Shyam Metalics | SRIVASTAVA
and Jhargram
and
Energy Limited
M/S. TATA Power
South 24 Parganas, MiscEX Renewable Energy
10 Commer(,t1al Court Purbzil Medm.lp.ur, MiscEX (Com) 14-01-2025 Limited SOUMYAJIT 0804013752 advsoumyajit.m@gmai 13-01-2025
at Alipore Paschim Medinipur (Com) 1/2025 Vs MISHRA l.com
and Jhargram Ambience Indecor P
Ltd.
South 24 Parganas, Exide Industries
Commercial Court Purba Medinipur, Misc. Case Misc. Case Limited SUDHAKAR sudhakar24prasad@g
1 at Alipore Paschim Medinipur (Com) (Com)/1/2025 15-01-2025 Vs PRASAD 9830283222 mail.com 14-01-2025
and Jhargram Vijay Nandan
South 24 Parganas, .
. o . MiscEX M/S UCON
o | Commertcou | Pt et o com v preill IECI T o T
P b 2/2025 UNION OF INDIA :
and Jhargram
Titagarh Rail Systems
South 24 Parganas, L1.m1ted Formerly
Commercial Court Purba Medinipur. MS Titagarh Wagons roy.jishnujit@gmail.co
13 ‘ ; HPU MS (Com) 7/2025 18-01-2025 Limited Jishnujit Roy 9609982084 Y] Ji@gmar. 18-01-2025
at Alipore Paschim Medinipur (Com) Vs m
and Jhargram Oriental Foundry
Private Limited
Commercial Court S;E;Eaz&:;ﬁaz?& TS Shriji Construction Co. SK
14 at Alipore Paschim Medirll)i L;l" (Com) TS (Com) 1/2025 22-01-2025 Vs MEHBUBAR - - 21-01-2025
p p Raj Kumar Jaiswal RAHMAN
and Jhargram
Paras Home Product
Corporation
South 24 Parganas, Misc. Case Vs
15 Commerc.1al Court Purbe.l Medm.lp.ur, Misc. Case (Com) 92-01-2025 Tata Consumer Meghma Paul 7001862138 meghmapaull@gmail. 21-01-2025
at Alipore Paschim Medinipur (Com) 2/2025 Products com

and Jhargram

Limited Previously
known as Tata Global
Beverages Limited




PARAS COMMERCIAL

CORPORATION
South 24 Parganas, Misc. Case Vs
16 Commerc.1al Court Purbe.l Medm.lp.ur, Misc. Case (Com) 92-01-2025 Tata Consumer Meghma Paul 7001862138 meghmapaull@gmail. 21-01-2025
at Alipore Paschim Medinipur (Com) 3/2025 Products com
and Jhargram Limited Previously
known as Tata Global
Beverages Limited
Balkrishna Sales
Corporation
South 24 Parganas, Misc. Case Vs
17 Commer(,t1al Court Purbzfl Medm.lp.ur, Misc. Case (Com) 99-01-2025 Tata Consumer Meghma Paul 7001862138 meghmapaul l@gmail. 91-01-2025
at Alipore Paschim Medinipur (Com) 4/2025 Products com
and Jhargram Limited Previously
known as Tata Global
Beverages Limited
South 24 Parganas, Misc. Arb R.G. Scientific
18 Commerc.1al Court Purbe.l Medm.lp.ur, Misc. Arb (Com) 24-01-2025 Enterprises Pvt. Ltd. NILADRI 0836714904 advnilkhanra@gmai.c 24-01-2025
at Alipore Paschim Medinipur (Com) 5/2025 Vs KHANRA om
and Jhargram Emami Foundation
South 24 Parganas, Misc. Arb R.G. Scientific
19 Commer(,t1al Court Purbzfl Medm.lp.ur, Misc. Arb (Com) 94-01-2025 Enterprises Pvt. Ltd. NILADRI 0836714904 advnilkhanra@gmai.c 94-01-2025
at Alipore Paschim Medinipur (Com) 6/2025 Vs KHANRA om
and Jhargram Emami Foundation
South 24 Parganas, Misc. Arb UNION OF INDIA
20 Commer(,t1al Court Purbzfl Medm.lp.ur, Misc. Arb (Com) 97-01-2025 Vs KallaSl:l 0339443150 kailash.tamoli@gmail. 97-01-2025
at Alipore Paschim Medinipur (Com) M/S Kamala Tamoli com
7/2025 .
and Jhargram Construction
South 24 Parganas, M/S. Global Industries
Commercial Court Purba Medinipur, Resources WLL
21 . . p ’ MS (Com) MS (Com) 10/2025 30-01-2025 Vs Anirban Gope - - 28-01-2025
at Alipore Paschim Medinipur . .
and Jhareram Subir Ahmed alias
& Parvez Ahmed
South 24 Parganas, .
Commercial Court Purba Medinipur, Misc. Case Misc. Case Akshaya Jha KALLOL
22 at Alipore Paschim Medinipur (Com) (Com) 31-01-2025 Vs SAHA ) ) 30-01-2025
P P 5/2025 Akash Narayan Sahgal
and Jhargram
Commercial Court North 24 Parganas, Rabin Bairagi Vs adityamondal.law
23 Nadia, Howrah, MS (Com) 01/2025 08-01-2025 Parucoo Foundry | Aditya Mondal | 9830025645 Y : 06-01-2025

at Rajarhat

Hooghly

Private Limited

@gmail.com




SAYANTAN DAS
North 94 P ADHIKARI Vs PG
. or arganas, . .
04 |Commercial Court| o 4o Howrah, TS (Com) 01/2025 24-01-2025 PR EVENTS AND | Piyush Agrawal | ga7,4958511 |Push-agarwal@a) 4 ) 5095
at Rajarhat Hooghly DIGITAL quilaw.com
COMMUNICATION
LLP
GTPL Kolkata
Cable and
. North 24 Parganas, Broadband .
g5 |Commercial Court) . 4o Howrah, Misc Arb (Com) 01/2025 27-01-2025 Pariseva Ltd. Vs NAMITA 0832154825 |namitaagarwallaw| o, ) 5055
at Rajarhat AGARWAL @gmail.com
Hooghly Montel
Communications
Private Limited
c L Court North 24 Parganas, Sri Anup Kumar NIBEDITA nibeditac74@gmai
26 |omumeraa LOUrtl nNadia, Howrah, TS (Com) 02/2025 27-01-2025 Mukherjee Vs | CHAKRABORT | 9239606949 & 27-01-2025
at Rajarhat . l.com
Hooghly Sanjay Kumar Das Y
Commercial Court North 24 Parganas, Sayantan Das iyush.agarwal@a
27 ; Nadia, Howrah, Misc Arb (Com)|  02/2025 29-01-2025 Adhikari Vs |Piyush Agrawal| 9874958211 |PYUS%-a8 29-01-2025
at Rajarhat . quilaw.com
Hooghly Paromita Ghosh
Districts of
Paschim . Raasi Refractories
Commercial Bardhaman, Purba Miscellaneous Limited Vs Steel Aniruddha
28 Bardhaman, Arbitration 1/2025 07-01-2025 . . 9844786006 mktg@raasi.n 06-01-2025
Court at Asansol . Authority of India | Bhattacharya
Bankura, (Commercial) Limited
Birbhum, Purulia
and Murshidabad.
Districts of
Paschim NEW EUREKA
Commercial Bardhaman, Purba Miscellaneous TRAVELS CLUB Krishnendu
29 Court at Asansol Bardhaman, Case 1/2025 17-01-2025 Vs South Bengal dh 9153053998 {dhyay.krish@gmail] 17-01-2025
Bankura, (Commercial) State Transport Upadhyay
Birbhum, Purulia Corporation
and Murshidabad.




Districts of

Bardfzjqirﬁn;urba Money Eastern Coalfields
30 Commercial Bardhaman, Suit(Commerci 1/2025 21-01-2025 Limited Vs AMPL | SYED NURUL | g5,q,;;305 |Syedmoyeenuladvl ) 3 555
Court at Asansol Resources Private AREFIN (@gmail.com
Bankura, al) Limited
Birbhum, Purulia
and Murshidabad.
Districts of
Paschim Muktipada
Commercial Bardhaman, Purba Miscellaneous Ruidas Vs Shree fariyallm@gmail.c
31 Bardhaman, Arbitration 2/2025 28-01-2025 Wasiya Fariyal | 7001556690 Y gmatkCl 58.01-2025
Court at Asansol . Ganesh om
Bankura, (Commercial) ;
Birbhum, Purulia Residency
and Murshidabad.
Districts of Radha Raman
B d}}; aschm; b Miscellaneou Mondal Vs
ardhaman, Purba
i ’ NILKANTA . i
3p |  Commercial Bardhaman, s Case 02/2025 30-01-2025 Shovan Kumar| 9434177776 |Shovanlaw@gmaill 54 o1 5595
Court at Asansol . HIMGHAR .com
Bankura, (Commercial)
Birbhum, Purulia PRIVATE
and Murshidabad. LIMITED
Money suit,Title
o suit,
Darjeeling Commercial civil M/s Small
,jalpaiguri, sui, title suit, Fermers
33 | Commercial court| coochbeher, alipur Money | (ivil Exc 01/2025 09-01-2025 Agriburines | p o Muhari | 6294583665 08-01-2025
siliguri duar, north & execution, Misc. Consortium Vs.

south dinajpur,
kalimpong, Maldah

Arb.,Misc case,
Arbi. Execution,
Misc(Judl.) arb.

)

M/s Calipso
Bengal Food




34

Commercial court
siliguri

Darjeeling
Jjalpaiguri,
coochbeher, alipur
duar, north &
south dinajpur,
kalimpong, Maldah

Money suit, Title
suit,
Commercial civil
sui, title suit,
Money
execution, Misc.
Arb.,Misc case,
Arbi. Execution,
Misc(Judl.) arb.

>

Comm Suit
01/2024

21-12-2024

Manoj Kr. Gupta
Vs. Jatileshwar
Rice Mills Pvt.Ltd.

Abilash Mittal

E filed on 22-
01-2025 as per
the Ld.
Lawyear's
statement but
the data could
not be verified
and consumed
in CIS due to
technical fault

Total : 34 Cases




